
Central Administrative Tribunal 
Principal Bench 

 
MA   -  4204/2018 
OA    -   248/2018 
MA   -   247/2018  
 

 
New Delhi, this the 5th  day of October, 2018 

 
Hon’ble Mr. K.N. Srivastava, Member (A) 
Hon’ble Mr. S.N. Terdal, Member (J) 

 
  

1. NeerajDabas aged about 26 years 
S/o Sh. Naresh Kumar 
R/o 838,Patu Panna, Ishwar Pradhan Wali Gali 
VPO Kanjhawla, Delhi – 110081. 

 
2. Shiv Kumar aged about 29 years 

S/o Sh. Shilak Ram 
VPO Barhana, Tehsil – Bari 
Distt.Jhajjar (HR) – 124107. 

 
3. Jogender Singh aged about 28 years 

S/o Sh. Sadhu Ram 
VPO Baroda, Tehsil – Narwana 
Distt.Jind (HR) – 126115. 

 
4. Amit aged about 25 years 

S/o Sh. Lakshman Singh 
Village Badopur, Post-Dochana, Tehsil-Narnaul 
Distt.Mahendergarh (HR) – 123001 

 
5. Vijay Kumar aged about 30 years 

S/o Sh. Mange Ram 
H.No. 371, BaitpurThakran 
VPO – NangalThakran, Delhi – 110039. 

 
6. Arun Malik aged about 23 years 

S/o Sh. Kripal Malik 
VPO Silana, District – Baghpat, Tehsil – Barot 
Pin Code – 250617. 

 
7. Anil Kumar aged about 33 years 

S/o Sh. Mangat Singh 
B-116, Gali No. – 11, New Modern Shahdara Near 
Mansaror Park, East Delhi – 110032. 

 
8. Rajesh Kumar Pandit aged about 24 years 

S/o Sh. RajharnPandit 
D-156, Saurabh Vihar, Badarpur 
New Delhi – 110044. 
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9. Narender Singh aged about 30 years 
S/o Sh. Om Prakash, R/o H. No. 421/3 
Prem Nagar, Opp. Mamta Hospital Mata Road 
Gurgaon, Haryana – 122001 

 
10. Sunil Kumar aged about 30 years 

S/o Sh. Bhoop Singh 
V.P.O. Silana, Jhajjar (HR) – 124103 

 
11. Rohit Kumar aged about 27 years 

S/o Sh. Umed Khatri 
VPO – Ismalia 9-6, Near Shiv Mandir, Rohtak  (HR) – 124517. 

 
12. Nirmal Kumar aged about 31 years 

S/o Sh. Sohan Lal Garwa 
R/o Near LIC Office, Ajmer Road Degana, Distt.Nagour – 341503. 

 
13. Sandeep Kumar aged about 29 years 

S/o Sh. Chander Pal Singh 
R/o L- Block, H.No. 302, Gali No. 4,  
SangamVihar, New Delhi – 110080. 

 
14. Munesh Kumar aged about 29 years 

S/o Sh. Man Singh 
R/o Vill+PostPureni, Distt. Aligarh, Pin code – 202280. 

 
15. Nitin Kumar aged about 25 years 

S/o Sh. Rajender Singh 
R/o Vill.GadhiRamkour, P.O. Gangeru 
Distt.Shamli (UP) 

 
16. Gaurav Lochab aged about 26 years 

S/o Sh .Mukesh Kumar 
R/o H.No.82-83, Vill.Auchandi, North West, Delhi – 110039. 

 
17. Kuldeep Yadav aged about 22 years 

S/o Sh .Rajender Yadav 
R/o Vill.Rajpur, Tehsil – Farukhnagar, Gurugram – 122504. 

 
 18.Vijay aged about 30 years 
 S/o Sh. Raj Kumar 
 R/o H.No. 326-B/11, Adarsh Nagar,  
 Gali No. 5, Sonipat, Haryana – 131001. 
                              ....Applicants 

(By Advocate : Mr. Amit Chawla) 
 

Versus 
 
1. Secretary  

M/o Communication and IT 
Department of Posts 
DakBhawan, Sansad Marg 
New Delhi – 110001. 
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2. The Chief Post Master General 
Dak-Tar Bhawan 
G.P.O. Parliament Street 
New Delhi – 110001.                                                   ....Respondents 
 

(By Advocate :Mr. Subodh Kaushik for Mr. V.S.R. Krishna) 
 

 
ORDER (ORAL) 

 
Mr. K.N. Srivastava, Member (A) 

 
Through the medium of this MA 4204/2018, the applicants 

seek leave of this Tribunal to withdraw OA 248/2018 with liberty to 

pursue alternate remedy, if need be. Prayer allowed.  

2. The OA 248/2018 is dismissed as withdrawn with the liberty, as 

prayed for.  

3. MA 4204/2018  and MA 247/2018 are  accordingly disposed of. 

 

 
(S.N. Terdal)                          (K.N. Srivastava) 
 Member (J)             Member (A) 
 
/anjali/ 


